
HIGH COURT OF JAMMU & KASHMIR AND LADAKH 
(Office of the Registrar Judicial, Srinagar) 

*** 

NOTCE 

Itis notified for the information of all the concerned that in view ot tne 

modification of the curent roster as per the communication no.28714/RG dated 

02.09.2022 of Worthy Registrar Gieneral, the cases listed on 05.09.2022 in the regular 

cause list are transterred to available Single Benches as mentioned helow:-

I. The cases from Serial No. 75 onwards of Single Bench of tHon 'ble Mr.Justice 

Sanjeev Kumar, are transferred to Single Bench headed by Hon 'ble 

Mr.Justice Sanjay Dhar. 
The cases from Sr.No.25 onwards of Single Bench of Hon 'hle Mr.Justice 

Vinod Chatterji Koul are transferred to Single Bench of Hon 'ble Mr.Justice 

Wasim Sadiq Nargal. 
3. The cases from Sr.No.50 onwards of Single Bench of llon "ble Mr.Justice 

Mohan Lal are transferred to Single Bench of Hon 'ble Mr.Justice Rahul 

Bharti. 

4. The cases from Sr.No.60 onwards of Single Bench of Hon 'ble Ms.Justice 

Moksha Khajuria Kazmi are transferred to Single Bench of Hon'bl 

Mr.Justice Rajesh Sekhri. 

Nore:- Al the caSCs translerred to atorementioncd benches shall however 

exclude part heard, tied and assigned matters. Further, the transterce cases will be 

1aken up by their lordships through virtual mode Irom Jammu Wing of the High Court 

ecept Single Bench of Hon'ble Mr.Justice Wasim Sadiq Nargal. 

By order. 
Sd-

Registrar Judicial. 

Dated:- 03.09.2022 
Srinagar. 

Copy to 

.Secretary & Bench Secretary to llon 'ble Mr.Justice Sanjeev Aumar, for information. 

Secrelary d Nench Secretary to llon ble Mr.Justice V'imod Chatterji. for information 

Secretary d Bench Secrelary to on ble Mr.Jusice Sanaj Dhar, Jor information 

Secretary d Bench Secretary to lon 'We Mr.Jwsfice NTohan Lal, Jor information 

Secretury d Bench Secrelary fo on ble Mr.Juvfice Kahul Bhart, Jor information 

6. Secretary & Bench Secretary to lon We MsJusice ok sha Ahajuria Aagmi, Jor informalion 

7, Secretary & Bench Secretury o llon ble Nr. Jusice Waum Sadiq argal, for information 

a*cretury & Bench Secrelary to lon bie Nir. Jusice Kajesh Sekhri. Jor information 

V. Incharge NIC, Jor uploading the notlce on the official websile of the lon 'ble ligh Court. 

10. Suri Tajamul llussain, Developer, Jor necessary achon at his end. 

11. Notice boaris. 

12. Office Jile. 

RegistraAt. 
Srinaga6 > 



HIGH COURT OF JAMMU & KASHMIR AND LADAKH 

(Office of the Registrar Judicial, Srinagar) 
******* 

NOTICE 

It is notified for the information of all the coneerned 

Advocates/litigants that on 05-09-2022, the virtual hearing of the cases 

transferred to the Single Bench of Hon'ble Mr. Justice Sanjay Dhar will 

take place in the Court Room of Hon'ble Mr. Justice Puneet Gupta. 

Likewise, the cases transferred to the Single Bench of Hon'ble Mr. 

Justice Rahul Bharti will be taken up virtually from the Court Room of 

Registrar Judicial, Srinagar. 
Further, the hearing of the cases transferred to the Single Bench of 

Hon'ble Mr. Justice Rajesh Sekhri will be taken up virtually in the 

office chamber of the Registrar Inspection. 
However, the Single Bench of Hon'ble Mr. Justice Wasim Sadiq 

Nargal, being available on 05-09-2022 in the Srinagar Wing, ill hear 

the transferred cases in his lordship's Court Room in the Srinagar Wing. 

All the concermed advocate shall approach the concerned Court 
Room/ Chamber to argue/plead their respective matters through virtual 

mode. 

Sd/-
Registrar Judicial. 

Srinagar. 
Dated:-03-09-2022. 

Copy to 
Secretary and Bench Secreiary to Hon'ble Mr. Justice Sanjay 

Dhar. 
Secretary and Bench Secretary to Hon ble Mr. Justice Rahul 

Bharti. 
Secretary and Bench Secretary to Hon'ble Mr. Justice Wasim 

Sadiq Nargal. 
Secretary and Bench Secretary to Hon'ble Mr. Justice Rajesh 

Sekhri. 

..for information. 
5. ncharge NIC, for uploading the notice on the concemed official 

website and for making necessary arrangements in this regard. 

Notice boards. 
Office file. 

Rekistragladicial 
Sriagr 



HIGH COURT OF JAMMU & KASHMIR AND LADAKH 

(Office of the Registrar Judicial, Srinagar) 
** 

NOTICE 

It is notificd for the information of all the concerned that their lordships Hon 'blee 

Mr.Justice Ali Mohammad Magrey & Hon'ble Mr.Justice Mohammad Akram 

Chowdhary will hold their respective Single Benches on 05 September.2022 in the first 

hall and thercafter will sit in the Division Bench on the aloresaid date in the 2 halt of 

the da 

By order. 

Sd/ 
Registrar Judicial. 

Srinagar 
Dated: 03.09.2022 

Copy to-

1. Secretary & Bench Secretar)y to Hon 'ble Mr. Justice Ai Mohammad MagTey, Jor information. 

Secretary Bench Secretary to Hon 'ble Mr.Justice fohammmad AAram Chowdhary, Jor 

nformation. 

. lncharge NIC Jor uploading the notice on the official wehile of the Ilon ble lligh C ou 

4. Shri Tajamul HuSsain, Developer. for necessary action at his end. 

5. Notice bourds. 

. Ofice ile. 

Rr 
Srinagat 
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